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OFFICE ORDER

Pursuant to DPIIT’s letter no. P. 24017/52/2021-IPR-1 dated 28.06.2024, Dr.
S.P. Subramaniyan, Deputy Controller of Patents & Designs in the Level-12 is promoted
to the grade of Joint Controller of Patents & Designs in the Level 13 in the pay mattix
(Rs. 1,23,100 — 2,15,900) on regular basis with effect from 23.11.2021. He can opt for pay
fixation in terms of FR-22(T)(a)(1). The arrears of pay for the period of notional
promotion preceding the date of actual promotion shall be granted to him. His place of
posting will remain same at Patent Office, Chennai.

7 (Dr.) Unnat P. Pandit)
Controller General of Patents, Designs & Trade Marks

To:-
Dr. S. P. Subramaniyan, Joint Controller of Patents & Designs

Copy to:-

i Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

: Head of Office, RGNIIPM, Nagpur
a. Shri Arun Kumar Gupta, Under Sectetary to the Government of India, Ministry
of Commerce & Industry, DPIIT, Vanijya Bhavan, New Delhi — 110 011 with

reference to Ministry’s letter No. P. 24017/52/2021-IPR-1 dated 28.06.2024 — for
information.

IT Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.
Personal file.

Hindi version follows.
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